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DETENTION AND RELEASE OF MEMBERS

The fellewing megsage addressed te Hon'ble 3Jpesgker,
Delhi vidhan Sebha was received frem Dy. Commr. o f Pelice,
New Delhi District, Kew Delhi en 12,6,98 1=

» T have the hensur te inform yeu that §/shri
Mukegh sSharmg and Jal Kishan, Hen'ble Menbers of
legislative Assembly, Delhi alengwrith their ether
supperters were detained under sectien 65 of Delhi
Pelice Act, 1978 fer disebeying the lawful directiena
.! P.IiCQ at Pl.!‘li..mnt str"t at 11.45 A.M, OoN 8.6.’8.

They were released at 12,05 P.M, frem Pelice
Statien Parliament Street, New Delhi, the saeme day,
i.8, 08,06,1998,%

PN, GUPTA
BECRETARY



